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peration of a project report for petro-
chemical complex is being antrusted
with M/s. Engineers India Ltd. The
establishment of the complex will help
to diversify production at FACT, Co-
chin and also Hindustan insecticides.
I request the Union Government to
take urgent steps for sanctioning a
petro-chemical complex in Kerals,

(v) RETRENCHEMENT OF THE WORKERS
or SIiMPLEX CONCRETE PILEs (INDIA)

Private LT,

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Sir, under rule 377,
I want {o mention the following mat-~
ter of urgent public imrortance,

The workmen of Simplex Concrete
Piles (India) Pvt. Ltd, are under
constant repression from December,
1978, The management has un-
leashed a reign of terror on the
workers with the direct help {rom
Delhi Police, The management of the
above Company vindictively terminat-
ed the employment of 120 workers at
Okhla site and Ashok Road-Windsor
Place site on 20th December 1978 even
without paying them their earned
wages On 8th January 1979 they
again retrenched 60 workers at the
R. K. Puram site, In all these attacks
perpetrated on the workers, the Delhi
police directly helped the management
and terrorised the workers by carry-
ing on arrests and dismantling the
houses of the workers and preventing
them from carrying on their protest
movement. On 28th January 1878, 70
workers were arrested by the Melhi
police in their attempt to suppress the
movement against the Simplex
management,

I strongly condemn the role of the
Delhi Police and demand of the Delhi
Administration that the police force be
restrained from interfering with the
legitimate movement of Simplex wor-,
kers and take immediate steps for
their reinstatement of 180 retrenched
workers. 1 also urge upon the Minis-
ter to effectively intervene in the mat-

ter for reinstatement of the retrench-
ed workers,

PHALGUNA 15, 1900 (SAKA)

rule 377 3032

12,58 hrs,

RAILWAY BUDGET 1979-80—
GENERAL DISCUSSION—contd,

MR. SPEAKER: We will now take
up further discussion of the Railway
Budget, Shri Mohanarangam will
continue his speech,

SHRI RAGAVALU MOHANARAN-
GAM (Chengalpattu): Mr. Speaker,
yesterday I was discussing the passen-
ger amenities, especially for Jong dis-
tance passengers, Before dealing with
the various aspects of the difficulties
felt by the passengers in the Southern
part of the country, I would rather
like to quote the budget speech of the
hon, Railway Minister, Prof, Madhu
Dandavate. In the concluding portion
of his budget speech, he has sought
the co-operation of all sections of the
House and the people for the develop-
ment of our country. There he has
talked about the lofty peaks of the
Himalayas and the sacred shores of
Kanyakumari. I appreciate his res-
pect for the development of the coun-
try from the Himalayas to Kanyaku-
mari and his patriotism for our coun-
try, Because, whenever he comes
down the Vindhyas, he talks of pat-
riotism and of the area from Himalaya
to Kanyakumari.

Yesterday an hon. Member was
pointing out that when there is a will,
there is a railway and when there
ig no will, there is survey only.

AN HON, MEMBER: It was men-
tioned by your voter.

SHRI RAGAVALU MOHANARAN-
GAM: Yes, my voter, Shri O. V. Ala-
gesan, On page 18 of the Budget
speech it is stated:

“Surveys for a new broad gauge
line from Karur to Madrai and
gauge conversion from Madurai to
Tuticorin in Tamil Nadu were ap-
proved in the supplementary grants
obtained in January 1979.”
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But, when there is no will, there is
only a survey. I think our hon. Rail-
way Minister is not having any will
and that is why steps have not been
taken to take up construction work on
these lines, And for the past one de-
cade we have been asking for the lines
from Madurai to Tuticorin and Karur
to Madurai and Madras to Erecde.

MR, SPEAKER: The House stands
adjourned till 2 O'Clock,

13.01 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Colck.

-
———

The Lok Sabha re-assembled ajter
Lunch at Five Minules past Fourteén
of the Clock.

o

[Mr. DEPUTY-SPEAKER in the Chair]

RAILWAY BUDGET, 1979-80—
GENERAL DISCUSSION-—contd,

MR, DEPUTY SPEAKER: Shri Mo-
hanarangam; You may begin the third
instalment of your speech

SHRI RAGAVALU MOHANARAN-
GAM: Mr, Deputy-Speaker, Sir, my
speech on the Railway Budget is a
very lengthy speech. I started my
speech yesterday evening at 5-20 P.M.
and I um still continuing my speech,

MR. DEPUTY SPEAKER: It is the
third instalment of your speech,

SHRI RAGAVALU MOHANARAN-
GAM: Yesterday, I was discussing
something about the passengers, spe-
cially the passengers by long-distance
trains. Today, I am going to speak
something about the passengers by
short-distance trains.

MR, DEPUTY SPEAKER: I sup-
pose, your speech also will be a short
one,
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SHRI RAGAVALU MOHANARAN-
GAM: I am the only member speak-
ing on behalf of the Anna DMK party,

MR. DEPUTY SPEAKER: All right,

SHRI RAGAVALU MOHANARAN-
GAM- I hope, what I speak will be
understood by our Minister uf State
for Railways here. I think, he has
sufficient knowledge of thp language
in which I am speaking at present, I
will speak in such a way that my hon,
Triend will also understand.

I am going to speak about the Mad-
ras city and what I speak about the
Madrag city will be applicable to all
the leading citics of our country.
There is a short distance railway line
from Tambaram to Madras Beach.
Thousands and thousands of passen-
gers are iravelling daily from Tamba-
ram 1o Madras Beach, There are
aboui 32 to 35 cleetric trains which
are runnineg on that line and more
than 1.25.000 monthly season ticket
holders are there. If a passenger
starts from Tambaram, within 35 mi-
nutes he has to reach Madras beach.
Most of the passengers travel hanging
arounq windows and there are about
half a dozen accidents every month.
Adding to their difficulties, the hon.
Minister of Railways has enhanced
the rates of monthly season tickets.
In the past 25,000 used to purchase
first class season tickets. 1 undeq:stand
something about the law of diminish-
ing returns and increasing returns
Thinking we will get more revenue by
increasing the first-class rates, he has
inereased it by three times. But, &s
T have told you already, about 1,25,000
passengers are travelling from the
Madras Beach to Tambaram, out of
which 25,000 people will be first-class
season ticket holders. If you increase
the rate for the first-clags season tic-
kets, it means that this 25,000 will be
reduced to 5000 to 8000 and the bal-
ance will travel only by second-class
and not by frst-class—while ak
ready they are hsnging st the
doors and windows, Most of thes®
25,000 will trave] only by second-class



305  Rly. Budget PHALGUNA 15, 1900 (SAKA) 1979-80 Gen. Dis, 306

and not by first-class as the Hon K Mi-
nister had said during his speech on
the Railway Budget. Not only that:
even milk vendors and vegetable ven-
dors coming from Vivipuram, Chengle-
pet, Tambaram etc, are now (ravel-
ling by first-class even though the
first-class fare is higher than that of
the second-class, for the simple rea-
son that they can carry their milk ete.
safely, But now une can expect them
{o purchase only second-class season
tickets since the rate has been increas-
vd by three to {our time. 1 would
therefore request the lion. Minister
to consider this aspect and re-uce the
rate {0 the old Jevel. Moreover, we
arc talking of decentralisation now:
we were going to  shift some urban
ropulation to the rural areas, But if
the season ticket rate is doubled or
trebled, nobody will go to the rural
wreas: they will confine themselves 1o
ihe city area, Already the population
here is 25 to 30 lakhs gnd it will
double itself in 10 to 15 years. I
would therefore request the Hon. Min-
ister to reduce the rates,

Now, I have already told you, both
m person and through letters 1o the
Hon, Minister about a very import-
ani Railway Station which s consi-
dered to be the gate of South India.
Just like the Gateway of India, we
have a gate for the entire South India,
and that is the Egmore Rallway Sta-
tion, It was constructed years ago
and the platform is only four to five
feet, Passengers get down at this
Railway Station in order to go to Ti-
ruchi, Madurai and other parts of the
country, Thousands and thousands of
Deople are getting down at Figmore
Railway Station and, after getting
t_i-awn, it takes fifteen minutes for them
Just to come out. I have already ask-
ed the Hon. Minister to re-model it
or Tepair it or construct it afresh, 1
do not know why the General Mana-
ger of the Rallways and other officer
concerned and the Railway Minister
and the Minister are
not in a position to look after all these
small, petty things.

Now, I have told you wilh regard to
the Madras City. You may think I
am always talking about Madras, but
that is because I can talk only about
the place I come from and represent.

The Madras Cily consists of two
parts, the north and the south. There
is a Railway gate which divides the
two paris. About 15 lakh people are
staying in southern Madras City and
about 15 lakhs are in north Madras
City. but the entire city population is
dependent on north Madras because
lakhs and lakhs of pecple are work-
ing in north Madras only. We have
industries, companies and Government
«ffices mostly in nerth Madras City.
RBui this Railway gale completely
divides the city into {wo paris. and
all ihe people. going by car, cycle or,
otheiwise. have to cross the railway
gate {0 go to north Madras eity. Un=
less and until they cross the railway
rate people {from  south Madras can-
not go to north Madras. Bul the peo-
ple have to wait for hours together
just for opening of the gales, Especial-
lv from eighi to ten in the morning
and during peak hours, for about one
or two hours the gates are not open:
they are closed, completely preventing
people from going from the southern
city to the northern city. It is not an
exaggeration to say that there was &
case of a lady in an advanced stage
of pregnancy having to complete
everything in the car itself because
she was not in a position to crosg the
railway gate. I would request the
hon, Railway Minister to have over-
bridges and under-ground bridges
constructed at least for the city area.
For the past 25 years we have been
representing for this, From Madras
city to Guindy it is only 11 miles and
from Guindy to Tambaram it is six
miles; so, it is a question of only 17
miles and there are only seven or
eight railway gates. If you spend
Rs. 2 or 3 crores, you can easily have
these seven or eight over-bridges or
under-ground bridges constructed, By
this, the problem of the entire city
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population, 35 to 40 lakhs of people,
will be definitely solved.

Two or three days ago the Minister
for Energy has pointed out that they
have coal in ebundance, Qur Minis-
ter of Rallways was also saying some-
thing about wagons; he was saying
that he was having thousands and
thousands of wagons and that if any-
body wanted 'wagons, he could give.
In Madras, the brick industry, the
textile industry and the salt industry
are suffering a lot because of the
shortage of coal. Singareni and Chand
are prepared to send 150 wagons of
coal. When I asked our Railway Min-
ister he sald that he had wagons, But
we have received replies stating that
at present they have no wagons and
that, unless and until they get the
wagons, they are not in a position to
send coal from Singareni and Chand
to Madras area, The entire south is
suffering because of this. The salt in-
dusfry, the textila iIndustry and the
brick industry are depending on the
coal which comes from the northern
part of the country. I do not know
why our Railway Minister is not in
a position to give the wagons, I want
to be intimated of the exact stage at
which the matter stands at present
with regard to wagons, I hope the
Minister of State in the Ministry of
Railways will give a proper reply as
to why they have failed to give wa-
gons for being sent {o the southern
part of this country,

I have already spoken for the tra-
velling public, the passengers, Now,
what about the railway employees?
They have been asking for bonus, but
the Government say ihat Railways is
not at all an industry; it is only a
government department; that is why
they are not in a position to give
bonus to the railway employees, What
.are the rules on the basis of which
bonus is given to the employees of
ifhe Life Insurance Corporation? There
are also some government undertak-
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ings where the employees are given
bonus. I would like to knoww why
Government have falled to give bonus
to the railway employees, That may
be one of the reasons why accidents
occur very often in the Railways.

A person who joins the Railways
as a clerk has to retiteonly as a
clerk. He is not getting promotion.
20 years before, if a father of a girl
asked a boy as to where he was work-
ing and if the 2oy replied that he was
working in the Railways, without any
hesitation he was giving his daughter
in marriage to the person working in
the Railways. But now if anybody
says that he is working in the Rail-
ways, no father of a girl would come
forward to give his daughter in mar-
riage to him, because, whatever may
be his position in the Railways, once
he enters the Rallways in any capa-
city, he will reire only in the same
capacity in which he entered, I know;
some of my class-mates are still work-
ing as Clerks in the Southern Railway
General Manager's office, in the Ac-
countg Department; they entered as
Accountg Clerk in 1958 and they are
still working as Accounis Clerk, They
say that they are not getting any
promotion.

Mr, George Fernandes used to talk
about railway employees. He was the
champion of the railway strike in
1974. He was the person who was
demanding that an employee, after
serving continuously for ten years in
a particular post, should automatically
get the promotion, I can show thou-
sandg and thousands of employees
who are working for the past 20
years in the same scale of pay; the¥
are still waiting for promotion. What
Mr. Fernandes said in 1974 is still in
existence; the position is  still the
same, Prof. Madhu Dandavate and
Mr, George Fernandes have not been
in a position to solve tihis problem.
Bo, 1 request the hon. Minister to do
something here, After reaching 8
certain stage or at least the maximum,
even though they may not be given
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promotion, they should at least be
given the next scale of pay. This
should be sp not only in respect of
employees working in the Railways
but also those working in other Cen-
tral Government Departments, This
request has been there for the last
two years from our side of the Ben=
ches.

Next, Sir, I come to claims. ‘We
are just settling claims within 37 days
and we are going to reduce the time
lar fo 2 {0 3 weeks only.” This is
what the Railway Minister has said.
Sir. {hat is not the case. Settlement
of claims is completely dependent
upon the person’s approach. There is
a relationship between the persons
whg claim and the persons who settle
the claim. If the person is somewhat
an influential man, then settlement
will be done within 3-4 days and if
the person does not have such an in-
fuence, it will take years to settle it.
So the average he can show as 37
days or 25 days or 24 days. Sir, that
is the pitiable condition of our Indian
Railways,

Then he talks high of the Railways.
He talks about the unification of the
nation and he is seeking co-operation
from all sections of the community.
He was pointing out something about
the lofty peaks of the Himalayas and
the sacred shores of the Kanyakumari,
‘The entire area, the length and
breadth of the nation is common to
me. I am an Indian citizen. I do not
belong to Gujarat or Maharashira, I
am the man who loocks after the entire
thing. The entire 650 million people
of this country are completely depen-
dent upon me’ —this is what the
Rallway Minister says, Ag I already
told you, if you just see the rallway
Budget, our State of Tamil Nadu has
been completely neglected. Al that
he is pointing out {s about some sur-
veys but there is no implementation.
Where is the Madras-Trivandrum
route? Where is the Madras-Tuticarin
Toute? What shout the bridges? What
about new lines? He Bas ooened only

6 new lines in the whole country. Has
he given at lepst one new line to the
southern part of the country? 1 come
from tlie South. There is such a dis-
crimination, Sir, I am not talking
about the north and the south, but
that may be talked about—North and
South. That diserimination is shown
in the railway budget. But I hope,...

SHRI RAM MURTI (Bareilly):
Tamil Nadu has already toc many.

SHRI RAGAVALU MOHANARAN-
GAM: No, Sir. You are imagining
impossibilities, Let us not imagine
impossibilities. I come from the deep
southern part of this country. I am
speaking from my heart. I am not
speaking from my lips. I am not
speaking on the basis of regional feel-
ings, Sentimentally I am speaking, IT
you come to the south, can you Show
me after Villupuram any broad gauge
line? You cannot show....

SHRI RAM MURTI: Why do you
want hroad gauge?

SHRI RAGAVALU MOHANARAN-
GAM: That is not the case. You are
here only. You have not crossed the
Vindhyas. You, Members, spoil the
unity of the mnation—nof{ the M'inis-
ters. They just listen to me properly.
I am representing 25 million people
from my part of the country and it is
my bounden duty to represent my
constituency people. I know where 10
say, what to say, to whom to say and
how to say. I told about the hon.
Members, They are imagining im-
possibilities. Let not our hon. Minis-
ter imagine impossibilities, They are
creating all sorts of complications.
There is a hue and cry especially in
the southern part of this country, The
southern part has been completely
neglected and even though they have
included something in the Railway
Budget, I hope in the Supplementary
Budget they will have some new lines
for the southern part of this country,
especially for the place I represent;
not only that, from Madras to Kanya-
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With these words, 1 thank you, Sir.

AN HON. MEMBER: Any way he

[Shri Ragavalu Mohanarangam]
has made a good speech.

kumari they have to do a lot and I
hope they 'will do it and I also hope

they will double the performance.
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SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): Mr. Deputy-
Speaker, Sir, first and foremost I
would like to state that while every-
body hag been welcoming this Rail-
way Budget and been paying compli-
ments to the Railwgy Minister, I
would like to say that the one thing
in which the Railways have improved
is in the PRO work particularly in the
publicity that the Minister gets him-
sclf and that the Railways also get.
But apart from that, when he is talk-
g about surplug budget, I am rather
surprised because I would like to
know where is the operational effi-
ciency, 'where is the report about that
and where is there any mention in
the Minister's speech about the action
on the various recommendations of
responsible committees of this Parlia-
ment, the Public Accounis Committee
and the Estimates Committee.

Let me take just one point and that
15 with regard to pilferage, You are
today wanting to raise the suburban
fares though till now you yourself said
it was g social burden, At the time
of the sirike in 1974, 1 would like to
remind Prof. Madbu Dandavate that
speaking from this side of the House
he said that these social burdens
should go, that Government should
bear the social burden as is done in
vther countries, And  particularly
with regard to the suburban fares
wha{ did we say? Those who travel,
the commuters of the suburban rail~
ways, are precisely employees of big
husiness houses, employees of the De-
pariments of Government, and em-
Ployees of big business firms. The
burden should go on those employers
and not on the railways and on the
tax-payers, And today what are you
t?ning? You are going outside all
limits in order to inflate your vrofit.
You want now to place the burden
Drecisely on those employees. Who
re they? They are the hard working
employee population of this country
and that {3 why as Shrimatl Ahilya
Rangnekar satd, today you are having
ttouble In Bombay, in Calcutta and

in Madras, genuine distress, genuine
difficulty, genuine opposition of the
commuters of the suburban railways.
Therefore, first and foremost, if you
want to mop up your profit, if you
want to infiate your profits—and every
year You  say: “Here am I,
Madhu Dandavate, come to the galva-
tion of the Indian railways, giving
you a surplus budget” Somebody
called it a hat-trick. Why he mixes
cricket with Physics and Rajlways, I
do not know. But any way, you want
to do that. Don't do it by burdening
the hardworking employees who are
commuting in the crowded conditions
that Shrimati Rangnekar has already
described. Why is it that you cannot
do face saving and have your surplus
from at least checking the pilferage,
from at least checking the wastage
that is there by clearing the various
claims that are there, as the Esti-
mates Committee has pointed out? I
would like to read what has been said:

“The Committee have already
drawn the attention of the Ministry
of Rallways to the fact that in 45 to
49 per cent of the cases during the
last 5 years Railways have been held
liable for the loss and damage caus-
ed to goods while in their custody
for which they had to pay a com-
pensation of Rs. 12 to 15 crores per
year.”

This Report was presented to the
Lok Sabha on 25th April, 1978 and
what is there in this well dressed up
speech with a very poetical ending as
to what you are doing about that in
order to see that your surplus is main-
tained? Instead of that, you run after
suburban commuters. Ig this moral?
It is a totally immoral act that the
Railway Minister is trying to perpe-
trate on the public and onh the poor
commuters of the crowded suburban
railways.

Since I do not have lime, I cannot
go further into details of performance,

The other thing is that the Minister
is never tired of telling me is that he
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will make g constant endeavour {o
keep a2 constant eye on  integrated
transport policy. Where is that?
Again, 1 would like to draw the atten-
tion of the Minister to what the Pub-
!ie Accounts Commitlee has said about
it. And they have poinied out—it is
not only one or twg Members who
have stated that road transport is tak-
ing away business from the Railways
because they are cheaper, more effl-
cient, this, that and the other. That
is not the only reason. The reason is
alsp because you are not courageous
enough to have an nlegrated trans-
port policy to see that where you
have gol good roads and where you
have got cerlain goods that need to
go by roads, they go by road.

Some smoke is coming from some-
where.

MR. DEPUTY-SPEAKER: You con-
tinuc speaking. We will take care of
the smoke,

SHRI K. GOPAL (Karur): She s
making a fiery speech, that is the
reason.

SHRIMATI PARVATHI KRISH-
NAN: The Public Accounts Com-
mittee has said;

“The Committee find that there is
not only lack of co-ordination at the
national level between the two
modeg of transport but as a matter
of fact there is a severe competition
between the two. The road trans-
port has certain inherent advantages
over rail transport such as ., As
pointed out in paras above over the
years the Railways' share of the
total freight has conlinuously gone
down and with the diversion of
short distance and high profit-yield-
ing traffic to the roads, the Railways
have virtually become carriers of
only bulk commodities and other
long distance freight which the
roads do not find profitable to trans-
port or which cannot be convenient-
ly transported by road.”
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The two things link up—pilferage
and integrated transpor{ policy. TFor
that gauge conversion i8 necessary,
and that is also recommended here.
You are refusing Gauge Conversion to
Tamil Nadu., We are served mainly
by the metre gauge. Except for the
Southwest Broad Guage. Shri Mohan-
arangam and Shri Alagesan have al-
ready talked about it. I am not going
to repeat it because I talked about it
last year, the year before, year after
vear. Your pilferage on Southern
Railway is tremendous because you
come up to Salt Cotaurs by meter
gauge, and while vou are waiting for
transhipment, pilferage takes place.
So, on the gne hand vou are paving
claims; on the other hand you are los-
ing freight traffic because why should
those who can send their goods by
road gafely send them bv rail and have
them pilfered?

Since the Minister my dear friend
Shri Sheo Narain is sitting here I now
come to catering. You state that you
are going to departmentalise catering.
In October 1 wrote to vou that on
the Tinsukia Mail which had depart-
mental catering was now being given
to a contractor. I have g'ill got your
reply: “I am having the matter looked
into”. While you are looking into the
matter the contractor is minting
money And the same thing with the
Katihar Refreshment Room. A com-
mitment was made that it would be
departmentalised. What happened?
It i still going on. I do not have the
time to go into further details but you
know them.

One thing 1 want to say about this
PRO work. In this connection I was
very pained at what happeneq when
I earlier raised the fact that the Rajl-
way Minister or the Railway Minis-
try or the Railway Roard or some-
body there sent me something with
the Railway Minister's smiling visage
en it It was in Hindi, I did not know
what it was about. What did he
say? He said. “Oh, you are & Mem-
ber of the Language Commitiee.” 5o,

e
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it was sent to you" But where was
the Engligh translation of the covering
letter, that was my question. He
did not bother to answer my question,
but he gave some footling assurance,
aand he told everybody in the Lobby,
the Speaker and everyong; why did
she object, she is a Member of the
Language Committee? Is thiz the way
to ircat a Member of Parliament?

May I read out what your report
says about the Publcity?

‘The P. R, Directorate was instru-
mental in the production of a docu-
mentary....During the year ynder
review, 15 press conferences and
briefings

—1 think tha: beats you Mr. Vaj-
pavee and Mr, Kaushik—

addressed by the Mimster for
Rallways, Chairman and other Mem-
bers of the Board..

—God knows why thev need a press
tonference.—

w

..were arranged to apprise the
general public of the improvements
brought about in the working of the
Indian railways.”

One of the press conferences was in
Patna where the Railway Minister
niade a statement about Hindi. There
was a tremendous feeling of distur-
bance in Tamil Nadu over it, I raised
It with him, and he promised that a
clarification would be given. The cla-
rification has not come to thig day in
Spite of 156 press conferences. Is this
the way to treat the people in the
South? Atter that, may I point out,
because the Minister was so valient
In defending the whole process, 1 am
Now getting letters in Hindi? I do
not know what is bappening to my
representation, Is that right that 1
should get replies without a transla-
tion? 15 this the way to'treat us, 10
Write to ug in a language that we do
not understand? 1y that the way to

PHALGUNA 15, 1900 (SAKA) 1979-80 Gen. Dis, 330

implement the Official Languages Act?
Here I am getting replies af.er yeplies
in Hindi. Why? That is because the
Minister treated th.s issue in a shab-
by and shoddy manner on the floor of
the House and outside in the lobby
also, I take great exception tg this, I
am very much hurt by it also.

My last point 1s about the workers.
Shrimati Ahilya Rangnekar was very
eloquent about Mr. George Fernandes
gving promises and statemenis, but
she did not say a word about the Mi-
nister of Railways making such state-
ments. He 1s the person who is res-
pons.ble, he 1s the Minister of Rail-
ways, he has made a statement that
bonus 1s coming, and that a sub-Com-
mittee has been appointed. 1 was
there in Secunderabad before the par-
liamentary by-election, whery he goes
and says to the Railway Workers
“Vote for Janata becausc we are giv-
ing you bonus in the next Budget”
The Budget has come. The only bonus
you have given is to yourself, a bonus
by increasing the suburban fares, but
no bonus has been given to the Rail-
way workers. On the sub-Committee,
Shri George Fernandes is also there,
the Minjster of Labour is also there.
They are ear-biting ‘he new Finance
Minister, trying to brain-wash the new
Finance Minister, but he has got his
tilt towards the colleagues of Mr. Raj
Narain and the green turbans. I do
not know what is going to happen to
bonus to Railway Workers.

I warn you, Mr. Minister, the work-
ers are on the march. Inspite of all
the activity of the chamcha organisa-
tions that you may have, the railway
worker i not going to stand by with-
out getting his bonus. In respect of
wages. I was astonished to receive a
letter from the Minister of Railways,
who was here on our side in 1974 when
we were on strike demanding an in-
dustrial wage for the Railway workers,
which reads:

“Ag you are aware, the wage
structure of Railway employees
is determined alongwith other Cen-
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tral Government employees by pay
commissions appointed by Govern-
ment from time to time..”

He has become more loya] than the
king, more loyal than Mr. Stephen
used to be when he was on that side,
more loyal than many of those who are
on this side were, he is becoming more
loyal....

“...Consequently the question of
wage structure for Railway emplo-
yees alone being determined gepara-
tely from other Central Government
employees does not arlse”

Where i my friend, Mr. Fernandes?
He was there in jai] saying “we want
an industrial wage”. I continue to say
that we want industrial wage. On the
top of all that he says—(he probably
thought that I would not read this
letter, but because it happened to be
in English, I read it, thank God it was
pot in Hindi)-

“In addition to the wages, railway
employees are also entitleg to a
variety of benefits, such as free
medical facilities, free and conces-
siona] travel, recreation facilities,
holiday homes, scholarships, etc. ete.
taking into account the monetary
values of these additional benefits, it
cannot be said that railway employe-
es are by any standards under-paid.”

This is really a shocking statement,
for Madhu Dandavate to make as the
Minister of Railways. How can we
expect bonus from him?”

Therefore, in addition to what Shri-
mati Ahilya Rangnekar has gaid about
wages, I woulg like to say one more
thing, that thig concept iz the most ill-
conceived one and a prehistoric con.
cept. The flenkeys sitting in Railway
Board have written this and he has
signed it. 1 do not know why he has
signed it. In Railways, the minimum
scalg is Ras. 196-—232. The other acales
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have been read out by Shrimati Ahilys
Rangnekar. But what she has not
pointed out was that the disparity is
even sharper in respect of other cate=
gories like fitters, turners, carpenters,
chargemen and foremen.

Children’s educational allowance,
which has been referred to in this
letter has been worked out at Rs, 4
per chily whereas in other public sec-
tor undertakings, it works out to Rs.
23/- per child.

The only benefit that accrueg to the
Railwaymen is in respect of leave and
travel concessiong which flow from
the conditions of service. Railwaymen
have been enjoying this concession as a
part of their services. Airline staff—
Mr. Kaushik knows—get similar con-
cessions and they get fabulous pay
scales, one must note that the cost of
passes is not debited to the railway
account, Ag regards the privilege
licket orders, the raillwaymen pay
one-third of the fare and the rest two-
thirds is not debited to the railway
account,

I wonder how Prof. Madhu Danda-
vate could write that letter. It was
not Prof. Madhu Dandavate who wrote
it. It was Prof, Madhu Dandavate,
the Minister of Railways, who has
written it.

3

Now, the Minister of Railways, Prof.
Madhu Dandavate is here. ] would
like to repeat that the demand is that,
firstly, you drop this absolutely atro-
cious idea of raising the suburban
fares, Probably, there iz some move
on that he will do it. Little birds
have been whispering various things.
May be, the person to whom you have
given this assurance will also add her
voice to my request...,

SHRIMATI MRINAL GORE (Bom-
bay North): This is not fair. How
does she know? I protest it. She
should not say that.

MR. DEPUTY SPEAKER: How do
you conclude that she was referring to
you?
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AN HON. MEMBER: The cat is

_out of the bag.

¥

SHRIMATI PARVATHI KRISH-
NAN: Apparently, the ghoe pinches..
{(Interruptions)

SHRIMATI MRINAL GORE. Na-
turally, she refers to either myself or
to Shrimati Ahilya Rangnekar.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): Will
you yield for a second?

SHRIMATI PARVATH] KRISHN.
AN: I can look after myself.

PROF. MADHU DANDAVATE: You
referred to “she”. I can give an assu-
rance to this House that at the end of
this debate, whatever 1 have to say,
1t will not be addressed to one “she”
but to all the “she”s.

SHRIMATI PARVATH] KRISH-
NAN: Unfortunately, Shrimati Gore
was not present yesterday. If she
hag waited for me to finish my sen-
tence, she would have been wiser,
Yesterday, Mr, Alagesan was talking
aboui meeting hig wife. I had other
people’s wives in mind also. That is
all There was no need for all this
heat beating generated.

In conclusion ] would tell Prof.
Madhu Dandavate, to kindly fulfil his
Promigse of bonus to the railwaymen.
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when gauge conversion is needed
for providing speedy and uninter-
rupted means of communications to
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“The Committee hope that the
work of conversion of the narrow-
gauge lines of Jabalpur Gondia sec-
tion into broad-gauge will be comp-
leted by the Ministry of Railways
on a priority basis within the period
of four years envisaged by them.”
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“The Committee also recommend
that a time bound programme may
be drawn up by the Ministry of
Railways (Railway Board) for con-
version of the entire narrow-gauge
system in the Satpura range so that
the economic development of this
backwarq and undevelopeq area may
be accelerated. The Committee
hopeg that the considerations of re-
turn on capital investment will not
be the sole criteria in determining
the priority of this project and the
gpecial needs of this backward re-
gion will be given due consideration
in the matter.”
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railway budget for 1979-80. There are
many points i1 thig budget which de-
serve to be commanded. 1 do not agree
with what my hon. friend Shrimati
Puarvathi Krishnan  has said, 1 have
noted down the speech of the hon.
Member, to quote Prof. Dandavate,
‘charming lady of this House’. She
made out that on public reiaticns Prof.
Dandavate has set a new siandard.
What has her complaint? No com-
plaint generally about the railways,
but complaint only ahoul receiving
letters in Hindi. Then there was &n-
other remark, rather irrelevant,
she made out a wronz, allega-
tion about Mr. George Fer-
nandes, he never gave the type of
assurance that she sought to make out
in this Heuse. 1f one glanced through
her speech, one would realise that she
really had very little to make out
against the budget itseif. 1 need not
dilate on this. Then  she said thal
Prof Dandavate had held 16 press
conferences. A minister or ministry
holds a press conference when there s
something to communicate. T do not
know whether Prof. Dandavate held
all these press conferences himself
but ministry had definitely scmething
to communicale. so that explains the
need for all these press conferences. I
need not dilate further on this point.
About bonus I agree with Mrs. Parva-
thi Krishnan that something should be
done expeditiously.

1 congratulate the hon. Minister for
having a 16 point development pro-
gramme, particularly with regard to
West Bengal. I represent an urban con-
stituency, Calcutta South, I consider it
my duty to record that the present
Railway Minister {ook note of the
various points made out from time to
time by the representatives of West
Bengal and has thought of possible
ways to include 16 such projects, so
far as West Bengal is concerned people
would be happy to see me conveying
my gratitude to Prof. Dandavate for
taking a decision on doubling of the
railways between Dum Dum junelion
and Barasai, 15.2¢4 km. and in taking
uv the extension of the railway line
from Kalyani to Kalyani township.
Recenily, I had visited the area and I
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had seen after enquiry that work is
proceeding there acvording to sche-
dule. May I make a special request fo
Prof. Dandavate? Let him set a tar-
get for himself, let him not announce
it to the House, let him do the task.
Let him complete the task at least one
month earlier. I know this is his
move.

PROF. MADHU DANDAVATE: We
are doing il one month earler.

PROF. DILIP CHAKRAVARTY.: It
is the Janata Government which met
one grievance which wag persisttng for
long 18 years to have two Railway
Stations in my Constituency. So with
that background I would reguest him
now to do it at least one month earlier.

About metropolitan  projects. Cal-
cufta is having one. These are really
outside the Railway plan and I have
some inkling that the Planning Com-
mision seems to be hesitant to sanc-
tion the necessary quantum of money
as speedily as expected. 1 can tell
you, all M. Ps. from West Bengal tried
blard to see that this work is speedily
completed. Last year there was alloi-
ment of Rs. 15 crores for the whole of
the country on this head. This year
there has been an increasc to Rs. 18
crores. I do not think it is a welcome
increase. I expecteq more of this
Rs, 16 crores have been allotted for
Calcutta and the rest for Bombay. We
need more, not only for Calcutta but
also for the enfire country. This
aspect needg special attention of the
Railway Minister,

Now I would like to make a special
case for the city of Caleutta. I would
invite memberg from other parts of the
country kindly to pay a visit to the
city of Calcutta, a city of debris, so
much so that the system of transport
has been completely disrupted.

PROF. MADHU DANDAVATE:
Traditional Calcutta likes underground
work.

MARCH 6, 1979
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PROF. DILIP CHAKRAVARTY: Yes,
Starting from 1905. So, I would lke
the work of the MTP in Calcutta to be
speeded up. All the main rosds lead-
ing to the office areas in the city of
Calcutta are not communicable, Buses
and trams cannot ply on many of the
roads in the city. So, this requires an
urgent solution, speedy solution and
work must be speeded up .

I would like to point out about an-
other part of the State of West Bengal
Purulia which is a transferred terri-
tory to the State of West Bengal. It
wag transferred from Bihar as a result
of the recommendations of the States
Reorganisation Commission, I have
seen the area so many times. It needs
its metergauge lines to be converted
between Purulia and Ranchi via
Muree, which is only about 23 kilome
ires. Representations have been made
so many times to the Minister. This
conversion would result in boosting up
the economy of the District. The Dis-
trict of Purulia contains a large per-
centage of the Scheduled Castes and
the Scheduled Tribes population. Re-
cently our Minister of State Shri Sheo
Narain had been to this District. Peo-
pie submtted a Memorandum and he
did not exactly ecommit 1 shall not
wrongly quote the Minister, But he
did say that he would be considering
it. The Railway Minister would be
considering. I draw the attention of
Prof. Madhu Dandavate to this long
standing demand of the particular
area in West Bengal.

1 congratulate him as I have Been
the promising extension of work in
Bihar, Assam and other areaf—con-
version of Barauni-Katihar from
meter gauge to broad gauge. There
are many others {0 be converted. I am
not quoting.

Assam also needs special attention
from the Railway Ministry. I find
that a provision has been made for ad-
ditional traffic facllilies on Chama-
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gram—New Jalpsiguri—New Bongai-
gaon section. Further there has been
a commiiment for the construction of
a new broad-guage line from Gauhati
to Burnihat. That will be nearly
28.21 kms. There has also
been a commitment to have
a conversion between New Bongaigaon
und Gauhati. These are much awaited
things which the Railway Minister has
thought fit to include in his programme
for the year. I congratulate him for
this. I know the grievances of the
people of Assam. I had been there for
14 years. So, I would like to make a
special plea for the problems of the
backward areas, backward regions of
the State of Assam. Likewise, I would
like to draw his attention to see that
Arunacha] Nagaland, Mizoram Sikkim
including Tripura need special atten-
tion. I have seen all these areas, In
Tripura, there has been a semblance,
an apology for a railway connection
from Cachar District to Dharamnagar.
But Tripura also needs special atten-
lion from the Minister. What are the
systems of communication? I have
seen all these areas. These require a
special consideration from Delhi in-
cluding the Railway Administration.

I would point out certain general
trievances of the poorer sections of
the people. I would urge upon the
Minister to have some facilitles for
reservation for return journey parti-
cularly for second class passengers
from the starting station. What is
the thing prevailing now? If I go from
Caleutta to Bombay, 1 purchase a
ticket from Calcutta for the same and
in Bombay I have to stand in a long
Queue, wasting time. I am a poor
man. I have to wasle my time for
Quite a few hours to  get reservation
during my retrun journey. Let there
be a guota fixed for second class pas-
Sengers for return journey particularly
1 all long distance trains. That will
fave time of the passengere. Possibly
’F can quite easily be done. This prac«
lice prevails in Rajdhani Express. I
believe there is a quota for Rajdhani
Express for different parts of the

couniry. 80, I would urge upon him
to ix up a quota for second class pas-
sengers particularly for long distance
journey.

I would mention a few more com-
mendable things for the benefit of my
friends, opposite. The  Minister has
assured that private contract system
will be abolished. I welcome the as-
surance. Along with it, I would like
to point out that I have one apprehen-
sion in my mind. Whenever good
things are attempted to be
done, there are officials, bureau-
crats, who would come up
to scuttle these things because this
will take away the area of their power
and jurisdiction. So, I would like to
utter a word of caution to the Railway
Minister and request him to announce
a timebound programme with regard to
the abolition of private contractors.
From what I know of Prof. Dandavate,
his imagination hiy power of execu-
tion, let us hope it will be possible for
his to do this wihin six months.

A word about the Catering Corpora-
tion. I welcome this suggestion but
at the same time, I cannot help point-
ing out this, This must be everybody’s
experience, may not be the experience
of Members of Parliament but experi-
ence generally of the passengers, long
distanee passengers. The khanas
which are brought from the pantry car
or taken from the particular stations,
are kept, deposited near the lavatory.
If you once have a look at the point
from which these are served to the
passengers, nobody would like to have
them. My friend, Shri Sheo Narain,
is not here. We all appreciated him
last year for introducing the Janate
Khana, We would like to see that
things are improved, qualities are well
looked after and things are offered in
a clean way. .

Then I would suggest that when the
Catering Corporation is set up, let it
combine tourism within its fold, Pre-
sently, private entrepreneurs earn
lakhs and lakhs of rupees as profits, If
tourism is also organised under the
agis of the railways, then they will
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promote internal tourism and offer
them good food and other facilities for
travel, which will benefit the tourists,
pligrims, students, farmers and others,
not to speak of the licensed railway
porters, who are not organised and
whose problems nobody bothers about.
It will benefit even this sector of the
population.

I would welcome the double-engined
trains that have been introduced bet-
ween Madras and New Delhi, T congra-
tulate the Minister for this. T trieg to
understand what problem it solves.
Previously, there were 13 coaches in
the Tami} Nadu Express, including two
generalor cars and one pantry car
which ief{ 10 bogies for passengers
including first class. Now there are
21 bogies in the double ¢rgined train,
giving 8 more bogies for the second-
class passengers So, more than
double the numher of passengers would
be carried by this train. I learn, —I
do not knnw, I speak subject to correc
tion——that th:s has done away with
waiting lists and the attendant corrup-
tion has also  disappcared. So, I
would request the Minister to consider
whether such double engined trains
can be introduced between Delhi-Cal-
cutta, Delhi-Bombay and other dis-
tant areas. This will help the passen-
gers because then they need not stand
for long hours in queues for getting
either tickets or reservation,

Shrimati Mrinal Gore has dealt
with the structural changes in great
detail. One of my friends, who is no
longer here, regrets to see Professor
Madhu Dandavate as the Railway
Minister,

PROF. MADHU DANDAVATE: He
sald it in fun,

PROF. DILIP CHAKARVARTY:
Then I also say it in  fun. The rail-
ways were ushered in this country in
1853. In 1424 the railway budgelis
were separated from the general bud-
get. From 192¢ upto 1976 nobody
thought of effecting any structural
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changes in the railway finances. Prof,
Dandavate has slarted doing it. I
refer w page 10 of his budget speech,
which gives out five points on which
this change hag already been effected.
That is why I started by commending
the Railway Minister for nresenting
this budget.

I would like to point out another as-
pecl. We all should be proud of this
that the Indian Railways have started
offering consultancy serices abroad.
I1 cannot be smiled away, it is a thing
for which cvery one of us—I, you and
everybody—-shoulid feel proud Indian
Railways have undertaken a complete
takeover of the management of the
Nigerian railway system. I consider it
to be a feather jn the cap of the Indian
railways. (Interruptions). The Indian
Raillways are sending a management
team to supervise the construction of
540-kilometre railway line in Irag. We
have submitted our tender for a con-
tract to construct the railway line in
Iraq, but we did not get it. Brazil got
it for other exiraneous considerations.
But still the Indian wmanagement has
been referred by the Railways in Iraq.
That also gdds another feather to our
cap. So, 1 congratulale not only the
Minister, but through the Minister our
experts in rallway management.

Suburban services improvement has
been talked of. Some improvements,
1 uppreciate, are going to be effected.
I would hke the Minister to consider
whether frequencies of services can be
introduced without any further delay.

I must add a point of criticism be-
fore I conclude. It is good that the
Railway Minister has not increased
the railway fares for long distance
trains. It has been apprecisted. But
why lay all the burden for Improve-
ment in railway amenities on only the
passengers who are the monthly ticket-
holders?

MR, CHAIRMAN: You must con-
clude now,
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PROF. DILIP CHAKRAVARTY: 1
will just take one or two minutes.
Why lay the entire burden on the sub-
urban passengers who are monthly
ticket-halders? From Seaidah and
Howrah more than 20 lakhs of people
come {o the city of Caleutta every
day for working in the Government
Departments and in different establish-
ments, Who are they? They do not
helong 1o ihe top income brackets of
the ccuniry. They are the poorer
sections. My sister, Mrs. Mrinal Gore
says that in Bombay city 41 per cent
of the city pooulation live below the
poverty ling, In Calcutta and suburbs
it will be nearly 60 per cent, Is it fair
to increase the fares of the monthly
ticket-holders? The increase in the
iares of suburban passengers in a way
has been done. I ¢ould appreciate the
thinking of Prof. Dandavale because
he wanted some resaurces, he thought
of giving some additional amenities
and his predecessors up to the year
1976 lett all these accumulated pro-
blems for him, They thought it wise
to play to the gallery, and not to find
“ul resources in order io introduce
amenities, It is gaod thal he has
starleq thinking of amenities and he
assured us of the same, but I would
hke him to consider by what other
methods he can find out the money,
not in the way he has suggested in
the Budget, While saying this, I have
the backing of the Chief Minister of
West Bengal whom I met only this
mormng. He has also either sent the
tommunication to the Railway Minis-
ler or he will do it shortly.

PROF. MADHU DANDAVATE: I

et him yesterday, you met him
today,

PROF. DILIP CHAKRAVARTY:
Yes. He told me that he met you and
talked to you. Last year while pre-
Senting  the Railway Budget, Prof.
Dandavate made a commitment which
I communjcated to the college and
University teachers, a commitment of
extfzgdlnz single fare double journey
Tlf:cnzties to college and university

achers. Byt unfortunately some-
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thing happened thereafter, I need not
dilate on that. I would like to re-
mind him of the necessity of extend-
ing the facilities to college and uni-
versity teachers.

A lot of pressure is being brought
on the Railway Minister by some
friends making it appear that they
are the only people who are f{for
bonus to the railway people. It is not
a fact. I wouid like Prof. Dandavatle
and other friends in the Cabinet to
arrive at an equitable decision, not
any decision, but a decision in favour
of granting bonus to railwaymen, Do
not force them to launch a movement
to secure this,

Before I conclude, I would like to
say that there is a lat of wastage of
money year after year through pilfer-
age and ticketless travel. There is a
saying in the country that if pilferage
and other loopholes can be checked,
the railways can be built with gold,
not to speak of steel. This may be
an exaggerated statement but if one
makes a calculation it will be in the
neighbourhood of Rs. 200 crores that
we lose year after year, may be more.
He must be knowing more than my-
self, being the Minister. So, let him
try to plug the loopholes and see that
there is a genuine all-round improve-
ment in the rallway administration.

SHRI V. M. SUDHEERAN (Allep-
pey): I would like to express my
hearty thanks to the hon, Railway
Minister fer making provision in the
Budget for the construction of {he
Ernakulam-Alleppey railway line in
Kerala, for which there has been a
strong demand. It is a fulfilment of a
long cherished dream. The people of
Kerala as a whole welcomed the
announcement of the Minister. This
railway line will definitely promote
all-out development of Alleppey. To
the south of Alleppey there is a long
belt of valuable mineral sands and
proposals to exploit the deposits in
a big way have been formulated. In
due course, by extension of the rall~
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way line from Alleppey by an indus-
trial siding, it will give considerable
advantage to the exploitation of the
mineral resources. The coastal rail-
way line will be a reality only when
it is exiended from Alleppey to Kayan-
kulam. So, I request the Minister to
take necessary steps for the extension
of the proposed line to Kayankulam.

Asg far as railway development is
concerned, Kerala has been neglected
in the past. A State-wise study of the
route K.Ms. of railway lines shows the
clear discrimination in this regard.
Out of a tota] of 60,693 route K.Ms. of
railway lines at the close of 1978,
Kerala's portion is only 887 KMs, I
hope the Railway Minister will do
justice te. Kerala by tiaking up new
projects, i.e, mainly the Trichur-
Guruvayur-Kullippuram and the Telli-
cherry-Mysore lines, Priority should
be given for the construction of the
coastal line connecting Mangalore with
Bombay which will reduce the distance
to Bombay from Kerala. Kerala's de-
mand for electrification of railway
linegs has clse to be taken into con-
sideration.

The long-awaited Trivandrum Divi-
sion has not come into existence, No
final decision has been taken so far
in this regard. I do not know why this
question is being dragged by the Rail-
way Ministry. I do not know why
the Railway Ministry sticks to its pres-
cribed length of railway line needed
for a Division, Why not relax the
question of the length of the railway
line and take an immediate decision
about the Trivandrum Division? Other-
wise, the people of Kerala will genuine-
ly suspect that it is a motivated at-
tempt on the party of the Railway
Ministry to create confusion. I would
request the hon. Minister to talk to
gll concerned and take an immediate
decizsion aecceptable to all I think he
is visiting Kerala on 16th Aprih. He
can utilise that occasion to have de-

' lailed talks.
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The general budget presented to this
House by the Finance Minister is an
onslaught on the middle class. The
railway budget will also definitely up-
set the family budget of the urban
middle class. The rise in the season
tickets for suburban and non-suburban
travel and in freight rateg plus supple-
mentary charges on the latter are
enough to cause sufficient harm to the
national economy,

The Minister should realise that the
commuters who use season tickets will
be hard hit. The increase proposed
will make the monthly fares almost
double. They will find it very diffi-
cult to balance their family budget.
The rise in freight rates is equally bad.
The prices of all essential commodities
will mncrease as a result of it. The
grains, pulses, oiis, manures and allied
materials that the farmer needs, petrol,
coal and cement will cost more. There-
is a rise in prices of all essential com-
modities, about 10 per cent, as a result
of the general budget. So, I request
the Minister to withdraw these anti-
people proposals.

Better calering and amenities were
proposed in the past and are again
propesed, bul in actual practice how-
ever, lhey have remained on paper.
Although departmental catering is pre-
ferred, unless there is strict supervi-
sion, it is bound to stagnate and even
deteriorate. I do not want to guestion
the Railway Minister's claim that the
Government mainiains better relations
with the railway employees. But
majority of the employees are not al
all satisfled. The Government's com-
mitment to give bonus for railwaymen
has not been implemented so far. Some
of my friends also have pleaded for
this and I hope the Minister will take
this aspect into consideration.

The Station Masters are not provid-
ed with suitable uniforms. I
request the hon. Minister t{o make on
the spot study to see what kind of
uniforms are supplied to them. It is
not at all suitable for them. When they
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wear that, they look like clowns. Last
year this provoked a strike, but even
now it has not been seitled. T would
request the hon. Minister to see that
this problem is sclved.

Even small problems of the em-
pioyees should be heard and solved
promptly. Then only better relations
can be maintained. Railways should
be treated se an industry. There should
be a pay revision for the rallway em-
ployees. 'The existing wage structure
1= unsicentific and out-dated. I request
{he hon. Minister to appoint a sepa-
ralc Pay Cammission exclusively for
Railway employees so that they can
submit a report on pay revision.

During 1977-78 alone, 172 passengers
were killed and 425 passnegers were
injured due to railway accidents, This
figure is very high compared to that
of the earlier 14 years. Earnet efforts
shoald be made so that the safety of
the passengers are ensured. 1 hope
the Minister has taken some steps in
repard.

1 welcome ail the good proposals of
the Minister to improve the efficiency
of the Railways. The Minister of
Railways is a Minister of good inten-
fions. Let his good intentions be
fruitful. Once again, 1 request him
{o withdraw all the anti-people pro-
pesals like rise in season tickets,
freight charges, etc.
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with regard to the concessions given
to the Second Class passengers com-
muting within 50 km. an enhancement
has been made and a regular
rate has been proposed. I think
that the approach of the Paran-
jape committee is not good, is not
correct and that is why there has
been suggested an increase in the
season ticket fares. Instead of that,
what I would suggest is this. The hon.
Minister wants this House to grant
Rs. 25,000 «crores at the rate of
Rs. 2000 crores annually. Right
from 1951 every year there has been
an increase of Rs. 200 crores on an
everage and the investment is nearly
75 times when we compared it with
the figure of 1951. The question is:
it the Railways have increased the
number of stations by one and a half
times and the rolling stock also, taking
the whole thing, has increased 3 times
and after calculation I find that the
investment is 75 times.... (Interrup-
tions). All right, it is 70 times. Then
the question is: where is the money
going? Therefore, I would suggest to
the hon. Minister that as he has the
great distinction of presenting a
separate Budget which could act as a
mini Budget, he can show the direc-
tion, Socialist as he was and I think
he is still a Socialist he can show a
beter direction. Therefore, I would
sugest first that hereafter in his re-
port, he must tell us in what direction
is going and how he is going to pro-
ceed to implement the Directive Prin-
ciples of our Constitution. Or are you
side-tracking that? That is the first
question. Whether it is passed by the
House or not, you are bound by the
Directive Principles because they are
accepted when they were returned
back from the Rajya Sabha. There-
fore, it is a double obligation. Whether
it was the previous regime or this
tegime, this is the appropriate place
and not the court, where you
must give your reasons, and also
say, these are the matters with
regard to the State policy and
to this extent we have imple-

MARCH §, 1870

1079-80 Gen, Dis. 364

mented. But there iz not a word
about it

Secondly, the number of employees
on the Railways is around 17 lakhs.
All the railways are running in such a
manner that here and there somebody
is appointed. Right from the Railway
Board downwards, every community
must participate in its working in-
culding the scheduled castes and
scheduled tribes people. There are

numerous complaints. We had exa-
mined so many managers of diffe-
rent railways such as Eastern

Railway, Western Railway and Central
Railway and we found so0o many ex-
cuses. Therefore, my first submission
is that the hon. Minister should look
into the constitutional obligation and
not dispose of these malters my mere-
ly a report in three lines, He must
seek information and periodicaily, he
must go through it and pass imme-
diate insiructions so far as implemen-
tation of the consitutional safeguards
is concerned.

Now, Sir, regarding the rise in the
season passes, I say that is not justi-
fled. Even though the calculation
made is given and an the basis of such
a calculation it is said that the rate
in the season passes should be in-
creased, what I submit is that if
economic consideration is to bhe
taken inte account then you
will have to categorise people accord-
ingly. You will have to deal with
diffegent categories of people and give
different concessions to different
economic categories of people, Either
you go by social category or you go
by economic category and deal with
that accordingly. Further I have to
impress on ohe more point with regard
ta goods trains. There are several
wagons. Whom are the railways
really serving? Are they serving the
masses of Indian people? 3o far as
passengers service ig concerned, only
ten per cent of the revenue is from
First Class, that is to say, the passen-
ger revenue ig coming from the masses
and they are the masters of the situa-
tion. Now, there i no information
on how the wagons, that is, the goods
train services, are utilised and by
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what categories of the peovple There
are TOW cooperations; there
are some farmers and they want cer-
tain transport facilities. For the
onions or for potatos and so many
things are lying idle.  Therefore, I
would suggest to the hon. Minister
that you give a litle more information
with regard to how you are utilising
these goods wagons and whether be-
cause of the use of goods wagons
being utilised by the monopolists, they
are getting more profits or whether
you are realy rendering the services
to such of the sections who use the
transport as cheap rate; kindly see
that the transport facility is given to
them at cheap rate. What I suggest is
that the hon, Minister should look
o these matters. There are certain
cther matters also like the schools.
There the scheduled caste bkoys or
scheduled iribes boys have not been
given their places. They treat them
m such a manner as if they are not
the concerned of anybody—whether
the mater is within the Educalion
Ministry or within the Railway Minis-
lry, and nobody knows that.

Now, Sir, finaily, so far as railwa)s
are caohcerned, we are going to sanc-
lion Rs. 2500 crores. Let there be
some method with regard to awarding
01 petty contracts. In the Committee
when we asked whether they were
giving the petty contracts to the
scheduled castes at all, their reply was
in the negative. They are moi even
prepared to give petty contracts to
them I wouid request the hon. Minis-
1er_ if he has more information to
satisly the House that the people from
‘he scheduled castes or scheduled
Inbes community ang other backward
classes are given some place in the
petly contracts.

. With these words even though the
mlfﬂget is on the whole satisfactory,
cn‘»wf-&rasthemainstructum is
ednt'emed. that requires to be chang-
Com For that implement Paranjpe
. Millee gnd other Committee's
R?*’;ts- But, how is it that from
by 7““ crores, when it is now going up
toxs,” PEF Cent, you are running at a
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These are some of my suggestions.
With these few words, whatever good
things the hon. Minigter has done, I
thank him very much for that.

Tro oot ferg (Wrree) © gwrafa qdey,
i :

grav fadt o & "1y
farwameama Agt @ @1 | T AT HweEl 9T
fea o & fad wfawea # wae wfafy
forre r ar
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He must be complimented for his
politica} courage. The Railway would
not have had to go in for such an in-
crease in a single dose, but for the fact
that lus predecessors had all along
avoided looking squarely at the sensi-
five issue of heavy subsidy.,

wa fta g

aafy W, @ S § fe W @
9w aga dar §, AfFR 22 @ w1 A ER-
Free gu &, o7 %7 faw §, w9t wEwe § 1 W™
7 AT que §, afeq o9 avw ® arg w
% fod &g Fgar & fr ww 9 & € =qwedr
gNiT | &% ANT F W ATEETE ST Qg
&1 9T TR AE WY A FWH F urid 99 T
T@? %1 draver Frwer o | xw ford gmane
® i & g el ot ol W
? e wror Bwr & AT waae, o faindt -
TR e g, AR i R e
UTEN U7 ¥ W@ & 1 wretww oRete ®
e 22-2-1979 ® g@Sor * Aad—

“Performed the miracle of present-
ing a third surplus Railway budget
in a row.”

fegem zew v 4—

“Prof, Dandavate has justifiably
claimed that improved operational
efficiency and better inventory
Mmanagement were responsible for
the surplus.”

e , wHg it §, WO A
W“‘w:ﬁﬂﬂﬁ %H‘tw“

11 fgogm & wodt qfeifiaw & feam
“The Dandavate Touch”

gorfw Teew A agr e Q"fg&'
m —fir WY ol o § & adr

“Being fair on fares"—QOver the
last three years the financial
management of the Railways has
heen sound enough. It is equally
true that even the increases in
tariff now proposed are by no means
intolerable, Even the passenger fare
rewision relates to a heavily sub-
sidized service in the metropolitan
area.

e g §—

Mr. Dandavate justified the stift
budget on the ground that Railway
must step up generation of internal
resources to meet the cost of their
development.

Tamafy wdew, o fad T 4 3 W
g1 & wumar

s fafgmr & s
Restructuring of Railway finances.
gau— The budget of double surplus
- A7 w7 a1 f og oy a9 § --

People's budget.
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country, as no provision has been made

Ministey is not

OBUL REDDY (Cud-
Sir, the Railway Budget

K.

SHRI

dapah):

L amw |
presented by the hon.
helpful to the backward areas
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to lay new railway lines in the
Rayalaseema area. I am sorry to say
that he has not at all taken into con-
sideration the development of back-
ward areas of the country.

1 come from Cuddapah district of the
Rayalaseema ares of Andhra Pradesh
which is the most backward area of
the country. Rayalaseema comprises
5 districts, viz. Cuddapeh, Kurnool,
Anantapur, Chittoor and Ongole.
Rayalaseema, in Telugu, is otherwise
called as ‘Rallaseema’ which means an
area of stones. Rainfall is scanty in
this area, and there are no irrigationa)
facilities. The area iz producing a lot
of minerals such as barytes, steatite,
limestone, china clay, asbestos etc.
Almost all the minerals are being
exported to foreign countries,

Due to lack of transport facilities,
the mineral; produced in this arca
could not be transported to the har-
hour in time for export to honour the
loreign contacts. There are thousands
of wagong pending allotment since
long periods., As there are no ade-
quate railway transport facilitics,
ONGC's requirements are often de-
layed, This is the only area in the
country from where the entire re-
quirements of Barytes powder for
ONGC are supplied to all their dril-
ling sites all over the country. If
edequate railway transport facilitles
are provided, the mining industry in
Rayalaseema could be exploited fully,
thereby providing work for the people
of thisy backward area. Since g de-
tade, there is 4 good foreign demand
for the minerals produced in this
%rea as some of the mineral powders
are used extemsively in of] well
drilling,

Two new cement factorieg are under
tonstruction, and they are likely to be
‘ompleted and come to production by
the end of thig year, and next year.
gmsnrc workshop is set up in
R:ﬂdapah, to meet the needs of this

Valaseemg gres, amd g number of
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other industries, big and small, have
come up since g decade. Some of the
products, produced in this area and in
these industries, have got export
markets.

In thig ares, huge quantities of
flooring materialg are produced, and
some of them are also being exported.
Rayalaseema also produceg plenty of
fruits such as mangoes, oranges,
plantaing and lemons, which are sup-
plied all over the country. Agricul-
tural crops like cotton and groundnuts
are also grown in the area, if there are
timely rains.

For the last 100 years, i, after the
construction of the existing railway
lines during the British raj, no new
railway lines have been located un
this area, in spite of our persistent
eflorts,. When the hon. Prof. Danda-
vate took up this portfolic and
announceq a policy to give importance
for the development of backward
areas in laying new railway lines, we
hoped that our area of 5 districtg will
be certainly developed, In @ handbook
published by the Railway Ministry,
the hon. Minister has stated that
construction of new railway line;y and
extension of the existing lines wil] be
taken on those considerations; in the
areas where there are mineral depo-
sits which cannot be exploited with-
out development of Railway f{rans-
port and having raw materials and
potentia] for the development of major
industries like steel, cement, fertilizer
and refineries, etc. which offer you
substantial traffic. It is also published
that the financial returng of the invest-
ment are not insisted upon in the case
of laying new railway lines in back-
ward areas of the country.

Therefore I wish to propose two sl
ready partially surveyed new lines for
the development of Rayalaseema area.
The first one connecty Dharmavaram
junction with Ongole district via
Pulivendula, Proddatur and Kangiri
in South Central Reilway. Dharmava-
ram is a junction and Ongole is a dis-
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trict HQ and all the other towns
connected gre talug HQ where there
are no railway lines. The second lne
connect; Katpadi junction with Kur-
noo] via Rayachoti, Cuddappah, Prod-
datur, Jammlamadugu and  Kolik-
untla, The first makes a direct link
between Bangalore ang Calcutta-
Madras line in the east coast through
important towns of backward districts
of Anantpur, Cuddappah snd Praka-
sam disiricts. The second one lLinks
Kaipadi in Tamilnedu with the capi-
tal city of Andhra Pradesh through
important towns and district head-
quarters.

Both the above lines were partially
surveyed long back under the name of
Krishna Pennar line and the Deccan
line. Both the above lines accelerate
the industrial development of Rayala-
seema in a big way and also improve
the employment potentialities of this
backward area. If these lines are
constructed this Raliaseemna could be
converted into Rattnalaseema, The
Government it appears ig only trying
to develop already developed areas
and not the wunder-developed. Any
democratic government with pro-
gressive policies cannot ignore the
underdeveloped arems. This area of
Rayalaseema has been ignored since a
long time in the matter of construc-
tion of new lines. Therefore, I
earnestly request the hon. Minister
of Railways to take up the construc-
tion of these two new railway lines
immediately to serve the long felt

needs of this backward area of
Rayalaseema.

———
11.5¢ hrs.

MOTION RE: CONTEMPT OF THE
HOUSE

MR. CHATRMAN: Aj the House |s
aware, at about 12.25 P.M. today, two
visitors who have discloseq their
names as Swami Ansnda Bharat] and
Shri ‘Gururaj threw some paperg from
the Visitors’ Gallery on the floor of
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the House. The Watch and Ward
Officer took them intp custody jmme-
diately and interrogateg them. The
visitors have made written statements
but not expressed regret for their
action,

I bring it to the notice of the House
for such action ag the House may
deem fit.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I beg
to move:

“This House resolves that the per-
sons calling themselves Swami
Ananda Bharati S/o0 Shri Ven-
Jkannacharya and Gururaj S/o Shri
Advi Reo, who threw some papers
from the Visitors’ Gallery on the
floor of the House at about 12.25
hours today and whom the Waich
and Ward Officer took into custody
immediately have committed a grave
offence and are guilty of the con-
tempt of this House.

“Thjs House further resolve; that
they be kept in the custody of the
Watch and Ward Officer {ill the
rising of the Houge today and there-
after released with a warning.”

MR. CHAIRMAN: The question is:

“This House resolveg that the
persons calling themselveg Swami
Ananda Bharati §/0 Shri Venkanna-
charya and Gururaj S/o Shri Advi
Rao, who threw some papers from
the Visitors' Gallery on-the floor of
the House at about 12.26 hours today
and whom the Watch and Ward
Officer took into custody imme-
diately have committed a greve
offence and are guilty of the con-
tempt of this House.

This House further resolves that
they be kept in the custody of the
Watch and Ward Officer till the
vising of the House today and
thereafter released with g warning.”

e



